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K.Srinivasulu .. Applicant.
Vs

1, The Chief Postmaster General,
A.P,Circle, Hyderabad.

2. The Asst, Fostmaster General,
(s&V) O/e the CPMG,
Ap.Circle, Hyderabad,

2, The Manager,
Mail Motor Services,
Koti, Hyderabad-95,

4, The Employment Cfficer,
Employment Exchange,

Hyde rabad. .. Respondents,
Counsel for the applicant : Mr,J.Satya Pracad
Counsel for the respendents t Mr P.Phalguna Rao,AdY, CGSG,
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THE HOM'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

LA R 2 2

ORDER

|
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THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JULL.)

| ORAL ORDER (PER HCN'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.))

} Heard Mr,J,Satya Prasad, learned counsel for the

applicant.

| 2. The concerned letter has not been challenged, The
learned couns=)l for the applicant submits that he will

; withdraw this OA and file a fresh OA challenging the concerned

letteyr, He is permitted to do so.

3. The OA is disposed of as withdrawn. No costs,

“BERW‘LDV MEMBER{ ADMN. )
Dated e 16th_July,_ 1999. fy
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